HIGH COURT FOR THE STATE OF TELANGANA:: HYDERABAD

R.0.C.NO. 1/2023 DATED: 30-6-2023

NOTIFICATION

The High Court for the State of Telangana had issued Notification No.
1/2023, dated 2-1-2023 inviting applications for direct recruitment to the posts
of Junior Assistants in Judicial Districts/Units of the State of Telangana, and
the candidates were subjected to the Computer Based Examination.

Later, the High Court duly following the relevant rules and procedure,
hereby declares the provisional selection of the candidates bearing the
following hall-ticket numbers for appointment to the post of Junior Assistants
in the Judicial Districts/Units in the State of Telangana:

1. BHADRADRI KOTHAGUDEM:

232211585 232212330 232213096 232214448
232214668 232214677 232215658 232215885
232216364 232217106 232218955 232219078
232219290 232219455 232220537 232220806

2. COURT OF THE PRINCIPAL SPECIAL JUDGE FOR CBI CASES

HYDERABAD:

232212871

232214140

232215073

232265131*

* Selection of the candidate shall be subject to the outcome in
W.P.No.8753 0of 2023

3. CITY CIVIL COURT, HYDERABAD

231200169 231201026 231202256 231202472
231202633 231203028 231204113 231205179
231206110 231206164 231206657 231207165
231208479 231264093 -- --

4. CITY SMALL CAUSES COURT, HYDERABAD:

233226072
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5. JAGITYAL:

231200213 231202719 231204976 231205103
231206219 231206220 231206225 231206804
231209054 231209531 231209545 231209630
231209675 231209834 -- -

6. JANGAON:
231208007 231210980 231210990 231211078
231211332 - - -

7. JAYASHANKAR BHUPALAPALLY:

232212854 232213060 232217585 232218060
232219442 232220495 Z32221251 232221300
8. JOGULAMBA GADWAL:

231200432 231204758 231205295 231205500

231205731 231207472 231210121 --

9. KAMAREDDY:
232213098 232213531 232213995 282214723
232215673 232215909 232219530 232219564
232264190 -- -- --

10. KHAMMAM:
232212656 232215110 232216294 232218603
232219646 232219810 -- --

11. KUMARAM BHEEM ASIFABAD:

231200647 231205289 231206056 231207046 ‘
231209023 231209039 231209797

231264151 ’
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12. MAHABUBABAD:

232214844 232215807 232216267 232216513
232217229 232220434 -- --
13. MANCHERIAL:
232211804 232217449 232217450 232217574
232217611 232218116 232218419 --
14. MEDAK:
232213707
15. MEDCHAL-MALKAJIGIRI:
232211517 232212437 232212438 232212634
232212762 232212773 232212983 232213020
232213624 232214324 232215023 232215085
232215269 232215512 232215759 232215989
232216202 232264198 -- --
16. MULUGU:
233224504 233225004 233230498 233230891 |
233230956 -- - --
17. NAGARKURNOOL:
231200463 231201415 231202545 231202747
231202937 231205014 231205530 231206251
231206377 231206380 231206586 231207308 |
231207482 231207488 231207957 231207975
231208731 231210194 -- --




18. NALGONDA:

231200889 231203057 231203495 231204704
231205099 231205271 231206774 231208561
231210458 - -- --

19. NARAYANPET:
233223437 233223629 233223844 233226036
233226690 233229844 - --

20. PEDDAPALLI:
233228487 233228698 233229185 233229397

21. RAJANNA SIRICILLA:
233223625 233228792

22. RANGAREDDY:
233221411 233221633 233221888 233221953
233221955 233222196 233222341 233222355
233222419 233222421 233222596 233222613
233222947 233223179 233223311 233223407
233223713 233223738 233223938 233223952
233224018 233224099 233224151 233224305
233224519 233224874 233225203 233225282
233225372 233225868 233226560 233227052
233227257 233227322 233227604 233227740
233227786 233228047 233228066 233228259
233229701 233264271 233264405 --

23. SANGAREDDY:
231200272 231202163 231202749 231204584
231205309 231205545 231205803 231206262
231207509 -- -- --




24. SIDDIPET:

232213322 232214023 232214759 232215694
232217150 232217295 232217498 232217543
232219927 232220559 - --
25. SURYAPET:
232213829 232217166 232219305 232220025
232220903 -- - -
26. VIKARABAD:
233221847 233221860 233222310 233223073
233223671 233224251 233225785 233225801
233226042 233228185 233230145 233264430
27. WANAPARTHY:
233222053 233223042 233223441 233224440
233224958 233225476 233227949 233228147
233229788 - - -
28. YADADRI BHONGIR:
233221388 233223255 233223864 2332240062
233224235 233224974 233226279 233226281
233226286 233227465 233230067 233230077
233230093 - 5 - J
NOTE:
1. The provisional selection of the above candidates is strictly subject to

satisfaction of eligibility criteria, such as educational qualifications, community
reservation and local status in accordance with the Telangana Public Employment
(Organization of Social Cadres and Regulation of Direct Recruitment) Order, 2018
vide G.O.Ms.No. 124 dated 30.8.2018.

2. If any of the provisionally selected candidate does not fulfill the above
requirement, he/she will be de-selected and the next meritorious candidate will be

provisionally selected in that slot.
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3 The candidates with the aforementioned said Hall Ticket Numbers shall be
eligible for appointment to the service by direct recruitment unless he/she satisfies the
following conditions, viz.,

a) that he/she is of sound health, active habits, and free from any bodily
defects or infirmities rendering him/her unfit for the service.

b) That his/her character and antecedents are such as to qualify him/her to
such service.

4. All rights are reserved with the appointing authority to cancel the selection for
appointment to the post at any stage, if any information furnished by the candidates
found to be false at any later stage, and the candidates are liable for prosecution for
furnishing such false information.

3. If the candidate furnishes wrong information with regard to category and
caste, they shall not have any right subsequently for selection in that particular
category, caste, etc., and in that aspect the appointing authority is not responsible for
the lapse on the part of the candidate.
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